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MINISTRY OF EXTERNAL AFFAIRS /

(Protocol Division)

NOI1F1CATION

New Delhi, the 4th October, 2012

S. O. 2387(E).-In exercise of the powers conferred by Section 3 of the United Nations (Privileges and Imrnunities)
Act, 1947 (46 of 1947), the Central Govenunent hereby declares that the provisions of Articles T, 11, 111and Article V [except
provisions under clause (e) of Section 18 and Section 19], Article VI, Sections 24, 25 and 26 of Article VII and Section 29 of
Article VI [] of the Schedule to the said Act shall apply, mutatis mutandis, to the "Sub-Regional Office for South and South-
West Asia ofthe United Nations Economic and Social Commission for Asia andthe Pacific", established in New Delhi by
the agreement entere.d into between the Government oflndiaand the United Nations on J 3th day of March, 2012, and to its
officials and experts on mission, subject to the following modifications, namely :- '

MODlFlCATIONS

In the Articles so applied :---.::-

(A) for the reference to the expressions "United Nations" and "premises", the expressions "Sub-Regional
Office for South and South-West Asia ofthe United Nations Economic and Social Commission for Asia
and the Pacific" and "Office premises" shall respectively be substituted;

(B) clauses (d), (t) and (g) of Section J 8 or Article V ofthe Schedule shall also apply to the experts on mission.
(please see the Annexure).

[F. No. 0-11I451116(15)196]

RUCHIRA KAMBOJ, JL Secy. and ChiefofProtocol

ANNEXURE

, Following sections of Article 18 shall apply to the experts on mission:

(d) be immune, together with their spouses and relatives dependent on them, from immigration restrictions
and alien registration;

(t) be given, together with their spouses and relatives dependent on them, the same repatriation facilities in
time ofintemational crisis as diplomatic envoys;

(g) have the right to import free of duty their fumiture and effects at the time of first taking up their post in the
.. country in question.
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